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Pradesh), Shri Samik Bhattacharya (West Bengal), Shri Rwngwra Narzary (Assam),
Shrimati Sumitra Balmik (Madhya Pradesh), Dr. Parmar Jashvantsinh Salamsinh
(Guijarat), Shri Balyogi Umeshnath (Madhya Pradesh) and Shrimati Dharmshila
Gupta (Bihar).

Mananiya Shri Sant Balbir Singh: Concern over exploitation by Travel Agents in
trafficking innocent people from Punjab to foreign countries.

Concern over exploitation by Travel Agents in trafficking innocent people from
Punjab to foreign countries

SHRI SANT BALBIR SINGH (Punjab): &| am thankful to you, hon. Deputy Chairman,
Sir, and | wish Sat Sri Akal to all present in this August House.

Sir, | wish to bring to the notice of the August House the situation of our youth
who are being exploited by the travel agents within the country. The responsibility lies
solely with the travel agents who show fictitious dreams to the youth and, after
extorting Rs 50 to 60 lakhs from these youth, they are abandoned to their fate in the
jungles of Panama. Incidents of torture have also come to light when these youth,
while trying to reach their destination after crossing rivers and jungles, are caught and
imprisoned in the jails of foreign countries and their youth is spoilt while languishing in
these prisons.

So many youth, who have been duped by the travel agents, are completing
their prison sentence in the jails of Armenia. The youth are also languishing in Russia
and other countries while going to or crossing these countries for greener
pastures/for better employment opportunities. A few weeks ago, the
American Government had deported our youth to Amritsar airport in a very inhuman
manner by shackling them, who had been duped by the travel agents and
sent illegaly. The situation in which the youth find themselves involved is due to the
network of travel agents who are extorting them by showing them greener pastures
and have formed criminal syndicates in the country with transnational tentacles.

Recently about 125 Women/Girls with the help of the Ministry of External Affairs
were repatriated to India from Gulf /Arabic countries who were taken there on tourist
visas, but were sold upon arrival. Their money was also confiscated and they were
made to sign documents in Arabic, the language they were not familiar with. These
girls faced sexual exploitataion as well as mental torture in these countries. Many
such cases of human trafficking are unraveling in Punjab daily.

& English translation of the original speech delivered in Punjabi.
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| request the Government of India to tighten the noose around these travel
agents and save the youth of our country languishing abroad in dire straits .The
mothers of our youth are in lot of pain when they receive painful calls from their
children languishing in jails abroad. These hapless parents do not have the means to
communicate with their stranded children or to bring them back safely, nor their
imprisoned children can come back on their own. Thus, | again request the
Government’s intervention for action on these travel agents.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Sant Balbir Singh: Dr. John Brittas (Kerala),
Dr. Sasmit Patra (Odisha), Dr. V. Sivadasan (Kerala) and Dr. Ashok Kumar Mittal
(Punjab).

Shri Vivek K. Tankha; Need for rehabilitation of displaced Kashmiri Pandits and
facilitation of religious visits to Sharda Peeth through LoC Corridor.

Need for rehabilitation of displaced Kashmiri Pandits and facilitation of religious
visits to Sharda Peeth through LoC Corridor
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that time has come to do justice to Kashmiri Pandits. Thank you.
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